DELHI LEGISLATIVE ASSEMBLY
REVISED LIST OF BUSINESS
Wednesday 23™ March, 2011/ 02 Chaitra 1933 (Saka)
2.00 PM

Homage to Martyrs:

The House will pay homage to Saheed Bhagat Singh, Rajguru & Sukhdev on
Saheed Diwas.

Question Hour: Starred Questions as shown in separate list to be asked and
replies given.

Special Mention (Rule 280): The Members to raise matters under Rule 280.

1. Shri S.P.Ratawal 6. Shri Bharat Singh

2. Dr. Harshvardhan 7. Shri A Dayanand Chandela A
3. Shri O.P.Babber 8. Shri Surender Kumar

4. Shri Jai Bhagwan Aggarwal 9. Shri Anil Jha

5. Shri Mala Ram Gangwal 10. Shri Veer Singh Dhingan

Papers to be laid on the Table:
Shri Haroon Yusuf, Minister of Power to lay the Copies of following documents:

(i) 9™ Annual Report of Indraprastha Power Generation Company Limited
for the Year 2009-10.

(1) Annual Accounts of Delhi Electricity Regulatory Commission for the year
2009-10.

(iii) 9th Annual Report of Delhi Power Company Limited for the year 2009-10.

(iv) 9th Annual Report of Delhi Transco Limited for the year 2009-10.

(v) 9™ Annual Report of Pragati Power Corporation Limited for the year
2009-10.

(vi) Notification F.8/23/2910-DAM/MR/7678 dated 01.03.2011 regarding
extension of term of various APMCs till 31.03.2011.

(vii) Notification F.8/23/2910-DAM/MR/7694 dated 01.03.2011 regarding
extension of Term of Chairman and Vice Chairman of APMC (MNI)
Azadpur.

Consideration and Passing of Bill:

Smt. Sheila Dikshit, Chief Minister to move that “The Delhi Geo-Spatial

Data Infrastructure (Management, Control, Administration, Security

and Safety) Bill, 2011 (Bill No. 02 of 2011)” introduced on 215t March,
2011 be taken into consideration.

Also to move that the Bill be passed.

Annual Budget 2011-12:
Discussion on Annual Budget 2011-12 presented by the Chief Minister on 2ond
March, 2011.
Delhi P.N.Mishra
23" March, 2011 Secretary



